
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 15.02.2022 (TUESDAY) 

CHENNAI BENCH (VIRTUAL MODE) 

02:00 PM 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Mr. Kanthi Narahari, Member (Technical) 

 

For Admission (Fresh Cases) 

S. 

No. 

Case No. Name of the parties Counsel for Appellants Counsel for Respondents 

1. Comp App 

(AT)(CH)(Ins) No. 

322/2021 

Tom K Thomas & 7 Ors 

V 

Kerala Chamber of commerce Industry 

Terry V. James 

Jerin Asher Sojan 

 

 

2. Comp App  
(AT)(CH)(Ins)  
No. 348/2021 & 

IA No. 723 & 

724/2021 

C.V. Paulson  

V 

Siemens Financial services P Ltd 

With 

V. P. Raman 

K. Seshasayee 

 

3. Comp App  
(AT)(CH)(Ins)  
No. 349/2021 & 

IA No. 725 & 

726/2021 

Smiotha Ajith  

V 

Siemens Financial services P Ltd 

V. P. Raman 

K. Seshasayee 

 

4. Comp App  
(AT)(CH)(Ins)  
No. 351/2021 & 

IA No. 728 & 

729/2021 

Kaveri Annamalai 

V 

Al Ameen Green Energy P Ltd & Anr 

Ramalingam & 

Associates 

 

5. Comp App  
(AT)(CH)(Ins)  
No. 4/2022  

Mando Automotive India p Ltd 

V 

Chennai Clamptech Designer P Ltd 

G. Guruprasath 

G. Rajkumar 

 

6. Comp App  
(AT)(CH)(Ins)  
No. 5/2022 & IA 

No. 12,13,14 & 

15/2022 

The Regional Provident Fund Commissioner – II 

& Anr 

V 

Merchem Ltd 

K. Ramu  

R. vishnu 

 

 

For Admission (After notice) 

S. 

No. 

Case No. Name of the parties Counsel for Appellants Counsel for Respondents 

7. Comp App  
(AT)(CH)(Ins)  
No.137/2021  

M. Rafi  
V  
M/s. Spectrum Hi-Style Shoppers Private Limited  

G. Vairava 

Subramanian  
B. Raghupathy  
A. Kandan  

M. Sreedar  

Ganesh Babu  

8. Comp App 

(AT)(CH)(Ins) 

 No. 187/2021 

Udayakumar 

V 

Jindal Steels & Anr 

DO Kaviya Nathan 

Devasenapathi 

Rajeswaran 

Ramalingam Associates-R2 

MS. Shuruthi R1 

Alpa Jain (Intervenor) 

9. Comp App 

(AT)(CH)(Ins) No. 

236/2021 

I.A. DHAS 

V 

Hemant Sharma 

V.N. Balakishore Process fee not filed. 

10. TA No. 73/2021 

(Comp App (AT) 

No. 146/2020) 

Ammanna Bio Pharma Ltd & Ors 

V 

B. R. Jayaram & anr 

Mirthun Shashank 

Asshly Cherin A2 

Rajashekar Rao Salvaji 

A3 -A8 

Y. Suryanarayana R1 

Amit Acharya  

Sanjib Kumar 

Abhijit Atur -R2 

 

Copy to:  

By the order of Hon’ble Member (J) 

1. Notice Board                                                                           

2. Website: www.nclat.nic.in                                                                                                                                          (Chennai Bench) 

 

For Assistance,         

 1.Dy.Registrar - PH No. : 044-2888 0500 

               CELL   : 99402 25692 

2.Court Officer  - PH No. : 044-2888 0450 

                      CELL  : 94458 92169 
 

http://www.nclat.nic.in/

